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State to State, commuanity to commo-
dity and year to year.

(b) The steps being taken to
increase foodgrains production  are
expansion of area under irrigation,
* increased distribution of quality seeds,
larger and efficient use of fertilisers,
adequate plant protection measures,
soil and water conservation, improved
dryland farming practices, transfer of
technology through Training and Visit
system, intensification of research and
adoption of appropriate pricing policies.
Efforts are also being made to reduce
regional imbalance on the production
and yield of foodgrains.

(¢c) Yes, Sir.

Soft Credit by France for Purchase of
Specialised Fishing Vessels '

2054. SHRI CHHITTUBHAI
GAMIT :  Will the Minister of AGRI-
CULTURE be pleased to state :

(a) wheter it is a fact France has
offered a soft credit worth 80 million
francs for the purchasc of two spcecialis-
ed fishing vessels by India so that the
vast potential of fish in the country
could be cxploilcd ; and

(b) if so, the details in this
regard ?

THE MINISTER OF STATC IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA) :
(a) and (b) During the Indo-French
Government  negotiation  held in
February, 1984 on the financial protocol,
it was decided that 40 million French
Francs could be utilised for the purchasc
of tupa vessels by India provided
French firms are avarded the contract.
The above amount may be adjusted by
mutual agreement to the precise final
amount of the contrnct,
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Proposal for The Formation of Amor-
tgage Insurance Corporation for
Housing societies

2055. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister
of WORK AND HOUSING be pleased
1o state :

(a) whether there is any proposal
for the formation® of a  Mortgage
Insurance Corporation for Housing
So cicties ; and

(b) if so, the dctails there of and
the action taken thercon ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS IN THE
MINISTRY AND IN THE DEPART-
MENT OF PARLIAMENTARY
AFFAIRS OF WORKS AND HOUS-
ING (SHRI MALLIKARJUN) : (a)
and (b) A Study on Housing Finance
System in India has been assigned to
the National Institute of Public Finance
and Policy. Onc of the terms of
reference  of  the study is asscessing the
possibility of introducing  mortgage
insurance in the housing scctor.  The
study 1S yet 10 be completed.

Fixation of Prices of Paddy and Cotton

2056, SHRI N. K, SHEJWALKAR :
Will the Minister of AGRICULTURE
be pleasced to state :

f

(1) what is the support price sugges-
ted by Agriculture  Prices Commission
for paddy and cotton ; and

Ah) whether 1t is in conformity with
the price index of other consumer goods
if not, the rcason for not fixing the
pricc of paddy on the basis of its

productton cost and other relevant
factors ?

THE MINISTER OF STATE IN
THE MINJISTRY OF AGRICULTURE
(SHRT YOGENDRA MAKWANA)
(a) The Agricultural - Prices
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Commission (APC) recommended a
procurement price of Rs. 137/-per quin-
tal for varieties of paddy in the
‘common’ group for the 1984-85 marke-
ting season and the samec has been
accepted by the Government As regards
cotton, the price reccommended by the
APC is still under considération,

(b)y While recommending. the price
policy for paddy for 1984-85 season, the
Commission has kept in view the emerg-
ing supply and demand situation, trends
in input  prices, c¢ost of pro-

“duction, rclative  price  structure of
competing crops changes in the terms of
trade between the agricultural and non-
agricultural sectors and the need for
stepping up the rice production and
maximisation of its procurement,

Growth Rate of Agricultural Production

2057, SHRI AJIT BAG : Will the
Minister of AGRICULTURE bo pleased
to state :
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(a) th: compound growth rate of
agricultral and food-grains production
in percentage terms, year-wise from
1980.81 to 1983.84 ; and

(a) whether the target set in the
Sixth Five Year Plan will be realised ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI  YOGENDRA MAKWANA) :
(a) A Statement giving year-wise long
term compound growth rates during
1980-81 to 1983-84 with 1967-68 as the
base yecar in respect of major agricultu.
ral crops is attached.

I

(b) It 1s too early to assess the
likely levels of production of different
crops during 1984-85, the :erminal yesar
of the Sixth Plan, at present,

Statement

All Intia Compounld Growth Rates of Production

(In per cent per annum)

During 1967-068 to

e — i — —— —— —— ——— — —— s m i e e e . e S e, d— et

Crops 1980-81 1981-82 1982.83 1083-84
(Provisional)
1 2 3 4 3

Rice 2,20 2.31 1.99 2,23
Wheat 5.65 5.59 - 5.67 5.75
Coarse Ccreals 0.62 0.78 0.61 0.88
Total Cercals 2.69 2.77 2,63 2.84
Total Pulses | ~0.28 -0.16 0,01 0.31
Total Foodgrains 2.39 247 ) 2.36 2.59
- 2.88 B § 3.02

Sugarcane 2.53
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1 2

7 Oilseeds® 148
Cotton 2.82
Jute & Mesla 2.42
Total Nan-foodgrains ' 2.34
All crops 2.37

3 4" 5
| 0.92 1.55 1,88
2.67 2.62 2.21
2,53 2.21 2,00
2.51 2.54 2.49
2.48 2.42 2.56

*— 7 oilseeds include groundnut, scsamum, castorsced, rapeseed & mustard, linseed

safflower and nigerseed.

famm :  fagre & afemr & wet ®
w1en Ffw Iz w gifa

2058. ! UAIAATT SIEAT : F4q1
wfe T3 gz Fary &Y FI HIA
fw .

(%) aarag &9 ¢ f¥ faga §q
g% qEqg & AT fagre 7 glzar
T IRIE Fr oAy 4y, fawd  ofeam-
e wAAT FT Iz wfaga
- ®q ¥ gaifaa gar 41 ;

(=) afzgrar sar a7%1T 3
g ay fagre § avs &7 w941 &
fao gfear 3a&i &1 qafea Az
IIAT FUAT 7

gfg #ama #& wsa @A
(st G\0er asamar) @ (%) frg@
g% F Agq & QA fagix #
gfzar &1 §a ITA39d1 qAieq 47 |

(@) fqzix & s4IFT &1 39-
®eqar ®1 feafq 97 AAT X@FT UIA
q I & &1 qaleg Arar gfafawa
33 & fag w37 I5x ¥ §o

SICICC I I S S S DT £ 0 £
®F1E U w1 WIFETA

2059. it IArwig faw :  #4r
famior ot mrarg w41 3z aFF &7
FI & fF

(%) =mmra ga d&  2139-111
& gyErd FIEY w1 AgEd feg
qafasar arra ax g IF57 & ;

(&) aar 1967-82 &1 qrqfasar
arr FAAfREY &7 A4 as  qwL
FFIET eA1E 81 fohq 7q § ;

() A wEAIfRAT A1 QA
12U & HIFIA g Ffaa w@q
F AT I § ; AT

(o) QiE s91T Fq qF WAL
fwu FgR

fartor ®lx wratw  Awwg A
39 /A (& AgeRy I Qifyw) ¢
(%) fredt & amrw q@ #
31.12.63
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(@) foa wsdwfea} ¥ aweg
q&r ¥ Zreq-dr (2rEU-I11) wardi
¥ qraey & fao griyaw  fwyr ar
e w1 &1 wrEzAa w3 fear aar

g

o (m) = (W) s @ Ag)
szal -

Fresh Leglslahon for Allotment of
Land to the Landless

2060. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RURAL DEVELOPMENT be pleased
to refer to the reply given to Unstarred
Question No. 3601 on 19 March, 1984,
regarding legal lacuna in granting stay
orders to the allotment of land to the
landless and state :

(a) whether Government comtemlate
any fresh legislation so as to make the
allotmznt of land to the landless
entirely beyond the purview of civil
courts in order to give relief to the
allottees so that they may remain
untouched by any attempt of the land-
lords/affected parties who aimed at
depriving them of thcir due ;

(b) if so, the naturc of fresh legis-
lation comtemplated in this regard ;
and

(¢) if not, whether Government
would ensure that the alottees are not
dragged to courts and take the cntire
burden of litigation upon it self ?

THE MINISTER OF STATE OF
THE MINISTRY OF RURAL
DEVELOPMENT ° (SHRIMATI
MOHSINA KIDWAI) : (a) to {c) Land
is a state subject under list 1 of the
Seventh Schedule to the Constitution.
Legislation on this subject is enacten
by the State Léegislatures. Within the
ambit of the Constitutional provisions,
the State laws provide for many safegu.
ards against allottees of land being
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deprived of their hnd by landlords and
others. At the time of a!lqtment, land '
is generally unencumbered by any

- litigation, Interested partzes are known

to have from time to time involved
allottees in litigation after such aflot-
ment.  Some . States haae provided for
restoring allottées back to the possession
of their land as and when they are
displaced by interested parties. The
Government of India has recommended
adoption of such provision in the laws
of all states where ceiling surplus land
is distributed,

Furnishing of Asian Games Village

2061, SHRI  ATAL  BIHARI

~ VAJPAYEE : Will the Minister of

SPORTS be pleased to state :

(a) whether furnishings worth Rs.
37 lakhs remained unutilised at  the
Asien Games Village complex and on
physical verification furniture and
furnishing worth more than Rs. 18 lakhs
were found missing ; and

(b) where are these at present ?

THE DEPUTY  MINISTER IN
THE DEPARTMENT OF SPORTS

' (SHRI ASHOK GEHLOT) : (a) and (b)

Facts are being ascetained from the
concerned authorities.

"Works in Forcign Countries {y N.B.C.C.

2062. SHRI CHINTAMANI JENA :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the details of the works in fore-
gn countries which are being done by
NBCC ;

(b) the number of Indians working
in these projects ;

(c) the particulars of the agency
through which Isbour is. being sent
abroad for the NBCC projects ; and

~ (d) the number and details of tr
projects sompletod by NBCC in foreign





